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The dgsisient Directer or Deputy Directoar of Geolog . and g &5
S - 2 s i g 3 = RS R RS P
& may oe OF the district concerned snall, within & pericg of niret
e from the date of receipt of the modiffied minirg plan, convey nis
gxproval of cieapproval o the lessee and in cE=e of giseporovel, ns
chall also convey the reascns for disapproving e sald medifisc

f ne decision is conveéyed on modified mining plan within the perlod
it shall be deemed to nave oeen provisionally aporoved and
be subject o the final decisicn whenever

sfipulatad,
such approval shall
cormmunicatad
01 Quarrying operations to be In accordance with mining plan:- (1) Every
iease shall carry out the guarrying operation for minor mineral in
Enig T the approved mining plan..

IT the miming operetions are not carried cut in accordance with the

rmining plan, the District Collector may order suspensian of aii
quamr]"m::' ﬂpemdﬂrs and permit continuance of quarrying operations,
by way of rectification to restore the "D"dlt ons &5 may be necessary in
the gquery as envisaged under the said miring plan.

TEre guerrying operations for minor minerals sther than granites
1Zv& been undertaken before the commencement of these rules
' without approved mining plan, such existing holder of minor minerz
| igages shall submit the draft mining plan to the Assistant Director or
|  Deputy Director of Geology and Mining, as case may be of the district
|  concerned within ninety deys from the date of commencement of
| these rules,
", The draft mining plan submitied by the applicant shall be scrutinizeg

anc accorded approval or returned to the applicant for modification
gnd resubmission within & peried of ninety days from the date of
receipt of tha mining pian.
) It no declsion is conveyed to the applicant withir the stipuleted periog,
the dareft mining plan or the modified draft mining plan fumished by
the apchicant shal be deemed ¢ Reave beerrpravisionaliy epproved ang
siCn 2pproval shall be subject fo the final dacision whenaver
CommUnicETed,
When the existing holders of minor mnérai leases cther than aranice
feited to submit the epproves mining plan within ms stipuleted period
inE District Collector saall cancal tna miser minars! 2sses after giving

o

b

an spportunity of persone! hesring. '
- ; issi | = ¥ ! el
i i g Inclugdim= Grenite" t= . Trz aoorived minTyg

Smre'mi=g g oament cearatod

PEr sha'l Dg Torwarded to tha goolegar ¥+ ok
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rom the said authorities > TIER LRl

@ case may be, shall grant the ST BLE

gl 2 ryving operations for silnor minergls inclXging granies Rass
been underiaken before the cammiencerment of 2Re TLHES f
envircnment claarance, such bolder of minor mipersl inCiuding granits
leacee shall submit the ervironment clearance within one hundred eno
gighty devs rrom the dete of commencement of these myics,

Whan thz sxistitig helders of minor minerst ieases ncluding granite

falled, to su=mit the environment clearance within the stipulzie

period, the District Coliacter or the

shail cancel the lease
{EY CRDER OF THE GOWERNOR)

C.V. SAMKAR

Covernment, 28 e case may be

Fter giving am cpoartunity of Yersonnel hearing.

ADDITIOMAL CHIEF SECRETARY TC SOVERNMENT

=

Tire Works Manager, Bovemment Lenlral Press, Ehennsl-75.

The Director, Tami! Development Cutture and Religlous
Endowrment [Translation] Dept., Channai-9.

The Caminissioner of Geclogy and Mining, Guindy, Chennai-32.

Tre Chairman and Meneging Director, Tamilnade Minersls Litd, Chennal-5.

The Princpal Chief Conservator of Farast, Chenrlal-5.

The Special Commisstoner oF Tows & Country Planning, Chennal=2,
~i! Dlstrict Porest Oificers, through PCCF, Chennaj-6,

Al Tistrict Collectors

Tne Princigef Secreiary, Public Waorks DEpE.'Tment,. Chennaj=2.
Capy th:

The Lew Depercment, Chennai, 9,

Tne Pubfic Warks Department, Chennal-5.

Al Bectlons in Mines wing, Industriés Departmant, Chennzi-2,
T Induetries (OF. 11 Depertmrant, Chennal-9.

SF/5C
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Industries - Mines ang
orde s Issued from
Guidehnes ssyed
Orders ~ lssued,

Min "

time E:.glstnmsnﬂd Y aanes = Usage of machinery - various

by the g ° 10r usage of poclaing in Sand Mining -
O¥ernment of Indig - Farlier ordars supercaded -

o
................

Dated: 02.06.2017
Cppeileril - encundt %,
o g g () - 2048

Read:
1. G.0.(0)No,7, Industries (M :
11.01.2011. 5 (MMC.2) Department, dated
. G.0.(D)No.39, industries (Mmc,
01.02.2011, (MMC.1) Department, dated

3. G.O.(D)No.67, Industrias (MMC.2) Department, dated
11.03.2011.

4. 0.0.(D)Ng.22, Industries (MMC.2) Department, dated
20.02.2014.

3. G.O.(DINo.110, Industries (MMC.2) Gepartment, dated
17.06.2015,

6. From the Government of India, Ministry of Environment,

i Forest and Chmate Change, notification 5.0.141(E),
i dated 15.1.2016,

7. From the Engineer-in-Chief, WRD, Public Works

Department, Letter No.57¢3)/ 62535/0T2/2003, dated

26.05.2017.

8. From the Commissioner of Geology and Mining, Letter

J No.BE2B/MME/2012, dated 29.5.2017,

e 9. Opinign of the Advacate General of Tami! Nodu, dated
31.5.2017.

B

ORDER:

In the Government Orders 1" to 4™ read above, orders have been issved
permitting the District Collectors for restricted and judicious use of minimum
number of puclaing and not more than wo pocleins in each of the sand quarries
in the State {other than Palar and Thamirabarani Rivers),

2. In the Government Order 5" read above, based on the
Fecommendation of the Committee headed by Thiry Rajesh Lakhoni, 1AS., the
Government reiterated the Instructions regarding usage of poclaing alreacy
issued i the Government orders 1Y to 4% read above.

3. The Ministry of Environment, Forest and Climate Change,
Government of India in its notification 6" read above Issued under Sec.3(2) of
the Environment Protection Act had stated that the Ministry of Environment and




Virly

eoest And Climate Chanpnl I EON Syl
L In
I...f-,:narw;l Quideinoe on E'Uﬂ-'r'huhlg .. WD kb by the &

L Govars
n ety »
paviconmental l:'.|E'~."|r'-ﬂr'|LE_ in “..".” d H'“*""i dunlmg Wilth the "
parenment andg Forpg

Brovig
« P lggypq usla iy MM lication, g r-;q..r:!:: ':
w WHEA R % Sbateg that depengi, Nable Sang Mining il rigy g
seposition, Agricullurs andm-..w ', the mrt: Eﬁirllﬁ_n, thicknegs of sarg
sermemechanized or Mechanizeg Huweyqr r'|1|4-|.'1m|_r':;|r:I MNing ray e Taruy
prefarrad ouer any other meihgy ' EhOd of mining snap g
4. In the letter mad abe
: Ve, the Pup
2 proposal to the Gﬁvernment far INtrease o *L;‘“IE::D;Hr lrFm.m has gere
per GUATTY. ¥ of pociaing wela § sge
g

= In the leter B™ raag

3bove, the Lommmissioner of Geolo
Miring has mh::r:\!ed, among Others, thas the Stata Level Environmenta q!:np:?:
Assessment Aut arity (SElAn) and En‘-'lrnhmr:nl: Department are the tompetent
umhonities to decige the uga

ge of machingrips In the sand FY
camage to the Ecalogy ang Environmen;. and quarries withicy

& The Gﬁ'ﬂ'ﬂmmﬂﬁt Carefyll BXIMINed the | nsylta
the Advocate General of Tami d'r oo fon wie
supgrcede the carligr orders in
wihich were issued Prior to Minis
netfication vide reference 6™ cit

7. Accordingly, the Govermnment alse direct that the
Desartment Mmay move the SEIAA o

fumber of paclains for usage in sand quarries,

(BY ORDER OF THE GOVERNOR)

ATULYA MISRA
PRINCIPAL SECRETARY TO GOVERNMENT
To

The Principal Secreta to Government, Public Works Cepartment, Chennai -9

The F’nln::::I s:f:mrr: to Government, Environment and Forest, Chenna -9,
he Chairman, State Level Envirenmental Impact Assessment
Authority (SE1as) Chennai- 35,

The Commissione of Geolagy and Mining Guindy, Chennai-12.

The Eﬂnineur-rn-chigr, WRD, Public Works Dapartment, Chennai-5.

All the Digtrict Collectors.

Copy to;

O/o. the Honble Minister (Industries), Chennal-9,
;:I;E Law Department, Chennal-9.
5,
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SITE INSPECTION BY SEIAA MEMBERS
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SITE INSPECTION BY DISTRICT ENVIRONMENTAL ENGINEER,

VIRUDHUNAGAR
w.h. =0 , i
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is INCLUDING ENVIRONMENT MANAGMENT PLAN .

~——

FOR SAND QUARRY IN VAIPPARU RIVER, S.ENO: 1095(P),
EXTENT: 4.95.50 HA, IN NENMENI VILLAGE, SATTUR TALUK,
VIRUDHUNAGAR DISTRICT, TAMIL NADU.

AS PER SAND MINING GUIDELINES, 2020. & Rule 41 & 42 of TNMMCR,
1959 AND AMENDMENT

APPLICANT
THE EXECUTIVE ENGINEER,
WATER RESOURCES ORGANIZATION,
MINING AND MONITORING DIVISION MADURAI, TN.
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PREPARED BY

AADHI BOOMI MINING AND ENVIRO TECH (P) LTD.,
ACCREDITED CONSULTANT ORGANIZATION (ACO)

3/216, K.S.V. Nagar, Narasothipatti, Salem-636 004
Phone (0427)-2444297, Cell: 98427 29655, suriyakumarsemban@gmail.com,
abmenvirotech@gmail.com, Website: www.abmenvirotech.com

APRIL - 2022
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From To
Thiru.T.Selva sekar, M.Sc., The Executive Engineer,
éssilstlelt D;r](iqc'to‘r, WRD,

] £ y i . o s
cology and HHRIHE: Mining and Monitoring Division,
Virudhunagar. 2
Madurai.

Re.No.KV1/347/2022, Dated: 02.05.2022.
Sir,

Sub: Mines and Minerals — Minor Mineral — Sand quarry
- Virudhunagar District — Sattur Taluk — Nenmeni
Village — River Vaipparu - S.F.No:1095 — Over an
extent of 4.95.50 Hectares — Permission requested
by Executive Engineer, WRD Mining and
Monitoring Division — Precise area communicated
— Mining plan submitted for approval - Approved -
regarding.

Ref: 1. Rule 38-A of Tamil Nadu Minor Mineral
Concession Rules, 1959
2. The Executive Engineer, WRD, Mining and

Monitoring Division, ~Madurai letter letter
No. 26M/Gar.12-29/Nenmeni/2022

Dated.07.03.2022

8. Joint Inspection Report dated: 18.03.2022.
4, Precise area communication letter in RC
No.KV1/347/2022 Dated: 23.03.2022.

5. Other connected records.

The Executive Engineer, WRD, Mining and Monitoring Divisioh,
Madurai has submitted a proposal requesting sand quarry permission in
S.F.No:1095 over an extent of 4.95.50 Hects in River Vaipparu of Nenmeni
Village, Sattuf Taluk, Virudhunagar District vide reference 2nd cited.

9. Based on the recommendations of the joint inspection carried out
by the Revenue Divisional officer Sattur and others, the request of Executive
Engineer WRD, Mining and Monitoring Division, Madurai had been
considered and the Precise area has been communicated to the applicant

under Rule 41 of TNMCR 1959 with a direction to produce Mining Plan and



| bo

Environmental Clearance obtained from the Authority concerned for

grant of permission for Quarrying sand in the subject arca vide reference 4th
cited.

3. As requested the Executive Engineer, WRD., Mining and Monitoring
Division, Madurai has submitted two copies of draft Mining Plan prepared
by S.Suriyakumar, M.Sc., M.Phil. (Geo), EIA Coordinator (Mining),
Accredited Consultant Organization, Reg.No: NABET/EIA/2124 /RA-0228,
Salem. The draft Mining Plan has been examined and verified with the
provisions laid down in Rule 41 & 42 of TNMMCR 1959. Further it is
revealed that the Mining Plan and also the plates had been prepared as per
norms by providing necessary safety distance to the river bunds and other

structures available in the precise area.

4. In exercise, of the powers conferred in the Rules 41& 42 of
Tamilnadu Minor Mineral Concession Rules 1959, the above said Mining

Plan is here by approved subject to the followmg conditions:-

i) That the mining plan is approved without prejudice to any other
laws applicable to the quarry / area from time to time made by
the Central Government, State Government or. any other
authority. '

ii) That the approval of the mining plan does not in any way imply

. the approval of the Government in terms of any other provisions

~ of the Mines and Minerals (Development & Regulation) Act

1957, or any other connected laws including Forest

(Conservation) Act 1980, Forest Conservation Rules, 1981,

Environment Protection Act, 1980, Indian Explosives Act, 1884

_ (Central Act IV of 1884) and the rules made there under and the
Tamil Nadu Minor Mineral Concession Rules, 1959.

iiiy  That the mining plan is approved without prejudice to any other
order or direction from any court of competent Junsdlcuon

iv) That the approval of mining plan does not confer any nghts for

the renewal of quarry lease.

~
.4

V.4
@)

a) A4, d, a, ﬂl &a, 7, 4\ df e, ﬂl g) g)
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v) The approval is valid up to the subsistence of the lease period
only.
vi) The xecutive Bngineer, WRD, Mining and Monitoring Division,

Madurai is requested to submit the application in Form-I as
prescribed by the MOEF along with the approved Mining Plan to

the Stale Environment Impact Assessment Authority to issue
Environment Clearance.

Encl: Approved Mining Plan

’./ *“"@7///“/

ASS}St t Dlrecto
Geology and Mining
Virudhunagar.

Copy to :

1. The Chairman, State Level Environment Impact Assessment

Authority, Chennai.
2. The Commissioner,
Geology and Mining, Guindy, Chennai
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CONSENT LETTER FROM THIS AI’I’Li(f’AN.’I ohEr . /

L Nl ._____',‘_ / /F?

v ¥ Gl (Y -(1/
o Mining Plan in respect of the proposed sand Quarry in lepparu Rchr oyc,r-an”e ent of
S 4.95.5 Heetares in S.F. No. 1095(P), Nenmeni Village, Sattur Taluk, Virudhunagar District,
| Tamil Nadu State has been prepared by Shri S.Suriyakumar, EIA Coordinator (Mining) of
Ty

-

TR,

>
0

distah{ Enginéer, PWO/WRD .

Accredited Consultant Organization, Aadhi Boomi Mining and Enviro tech Pvt Ltd., Salem
bearing Reg. No.NABET/EIA/2124/RA-0228.

I request the Asst. Director of Dept. of Geology and Mining, Virudhunagar to make
further correspondence regarding modifications of the mining plan with the said consultant on

this following Address,

S.SURIYAKUMAR,
M.Sc., M.Phil. (Geo), F.C.C. (Min), PGDBA, PGDIPC

EIA Coordinator (Mining)

Accredited Consultant Organization

Reg. No. NABET/EIA/2124/RA-0228.
. 3/216,K.S.V.Nagar,Narasothipatti,
Alagapuram Post, Salem - 636 004.
Phone (0427) 2440446, Cell: 98427 29655

I hereby under take that all modifications so made in the Mining Plan by the Accredited
Consultant Organization(ACO) may be deemed to have been made with my knowledge and

consent and shall be acceptable to me and binding on me in all respects.

ANVGHE (D O iin

Executive %ﬁ:?er PWOMNRD

ining and Monitoring Division
“K;lurai -625002°

Miﬂ—-
H 12>

7 section-i QISNSIL%TQ’;‘T,)ENT?\‘NSE*ﬁf,"L?Q’\",Rﬁ, ASSISTANT ENGINEER Pwnqvm)
g and Monitoring Sub Division VIBUCHUNAGA 62001, MINNG & MONTORNG SECTION - IV
Virudhunaaar . q;/ il VIRUDHUNAGAR - 626 00].
A0
Assistant Exegutive Engineer, PWDFARD
" Minning and Monitoring Subdivision,
Place: Madurai —~-
Date: Signature of the Applicant
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e DECLARATION OF MINE OWNER

-
‘ o Mining Plan in respect of proposed Sand Quarry in Vaipparu River over an extent of
ey 4.95.50 Hectares, S.F.No. 1095(P), Nenmeni Village, Sattur Taluk, Virudhunagar District,
| e

< Tamil Nadu has been prepared with my consultation and I have understood the contents and

p

< agree to implement the same in accordance with the Tamil Nadu Minor Minerals Concession

i

Rules, 1959 and Enforcement and Monitoring of sand Mining Guidelines, 2020.

=
= “’@Tﬂ e POt Tl |
. Absisthnt Engineer! PWD/WRD ASSISTANT ENGINEEK ® ‘NDWR.L 2
e Seation | . MINING & MONITORING SECTION-1H, ASSISTANT ENGINEER PWDMWRD
A Minihg and Monitoring Sub Division VIRUDHUNAGAR - 626001 MINING & MONITORING SECTION IV
e Virudhunagar. VIRUDHUNAGAR - 626 001.
= Y
. e LY
" Assistant Exzjl% Engineer, PWDWRD
—~ Minning and Monltoring Subdivision,
! ~ raa__ Virudhunagar
: ,:: Place: Madurai
' )‘Q ; Date: |
g f ' This Mining Is approved based on guldollnesl S .
E: ptructions (ssued in the CGM, Lattar No. 3868!1‘:((]:!2:)12 ignafireiof the Applicant
> . dated 19-11-2012 and Incorp of the, particulars @,N;ZM B
“)t i gpecified in the latter Roc.No.. 35.?5 02.%.... Executive Engifieer P'Wbﬁﬁt
| Dated. 0] 2519022 .of the Bepity Diractor of Mining and Monitoring Division
J—; : Geology and winir3, Virudhunagar and subject to Madurai - 625 002
X further Futfilme~ of the conditions lald down under rule &)}\
- 41420/ TamiiN.. * j Mineral Concesslon Rules 1959 W
> %

~
. D mcbr Whlnlng This Mining Plan is approved Subject the
@ Virudhunagar conditions / Stjpulation Indicated in the ning
; A Plan Approval i
i Lok
. |2
{
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‘ (iii)
S.SURIYAKUMAR, N )
M.Sc., M.Phil. (Geo), F.C.C. (Min), PGDBA, PGDIPC,
I:IA Coordinator (Mining)

Accredited Consultant Organization

Reg. No.NABET/EE1A/2124/RA-0228.
3/216,K.S.V.Nagar, Narasothipatti, Salem - 636 004.
Email:suriyakumarsemban@gmail.com,

Phone: 9842729655 —

———_—_—-—.—.__.._..._—.————————————-——_———————————————

CERTIFICATE

This is to certify that the provisions of Tamil Nadu Minor Minerals Concession Rules,
1959 and Enforcement and Monitoring of sand Mining Guidelines, 2020 have been observed in
the mining Plan for Sand Quarry in Vaippéru River over an extent of 4.95.50 Hectares, S.F.No.
1095(P), Nenmeni Village, Sattur Taluk, Virudhunagar Distri;:t, Tamil Nadu State applied by
the Executive Engineer, Water Resource Organization, Mining and Monitoring Division,
Madurai for fresh quarry lease.

Wherever spéciﬁc permissions/exemptions/relaxations or approvals are required, the

applicant will approach the concerned authorities of State and Central Governments for granting

such permissions etc.

Certified

Place: Salem : 4 ) ng ? C(\'\R-'

Date:
Signature of EIA Coordinator (Mining) - ACO

S. SURIYAKUMAR
E1A coordinator (mining)
NABET accredited consultant
Reg. 0. NABET/EIA/2124, 728
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® (iv)

S.SURIYAKUMAR,
M.Sc., M.Phil. (Geo), I'.C.C. (Min), PGDBA, DIPC.
IEIA Coordinator (Mining)

ACO:AadhiBoomi Mining and EnvirotechPvtLtd.,Salem
Reg. No.NABET/EIA/2124/RA-0228.

3/216, K.S.V.Nagar, Narasothipatti, Salem - 636 004.
Email:suriyakumarsemban(@gmail.com,

Phone: 9842729655

CERTIFICATE

Certified that in preparation of Mining Plan with respect to the proposed Sand quarry in
Vaipparu River over an extent of 4.95.50 Hectares, S.F.No. 1095(P), Nenmeni Village, Sattur
Taluk, Virudhunagar District, Tamil Nadu for the Executive Engineer, Water Resource
Organization, Mining and Monitoring Division, Madurai covers all the provisions of
Enforcement and Monitoring of sand Mining Guidelines, 2020, Mines Act, Rules, Regulations
etc. made there under and whenever specific permissions ére required. the applicant will
approach the Director of Mining safety, Chennai. The standards prescribed by DGMS in

respect of Miners Health will be strictly implemented.

Place: Salem Certified &
Date: O? ' ng’ Q\r ~-
Signature of EIA Coordiﬁ (Mining) - ACO
S. SURIYAKUMAR

y EIA coordinator (mining)
< NABET accredited consultant
Reg. No. NABET/EIA/2124/:.° "MI8
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for Education and Training
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Aadhi Boomi Mining and Enviro Tech P Ltd, Sal

em

3/216, K.S.V.Nagar, Narasothipatti, Alagapuram Post, Salem - 636004, Tamil Nadu

The organization is accredited as Category-A under the QCI-NABET Scheme for Accreditation of EIA Consultant Organization,
Version 3: for preparing EIA-EMP reports in the following Sectors —

ls\l.o Sector Description . NZ:';? (a:nz:;)c e Cat.
1 | Mining of minerals- opencast only 1 1 (a) (i) A
2 | River Valley projects 3 1(c) A
3 | Mineral beneficiation 7 2 (b) A
4 | Cement plants 9 3 (b) A
5 | Highways 34 7 (f) B
6 | Building and construction projects 38 8(a) B
7 | Glass and Ceramic Industry 40 (iv) - A

accreditation needs to be renewed before the e
following due process of assessment.

Sr. Director, NABET Certlflcate No.
Dated: Feb 10, 2022

NABET/ EIA/ 2124/ RA 0228

Note: Names of approved EIA Coordinators and Functional Area Experts are mentioned in RAAC minutes dated
December 17, 2021 posted on QCI-NABET website.

The Accreditation shall remain in force subject to continued comphance to the terms and conditions mentioned in

QCI-NABET’s letter of accreditation bearing no. QCI/NABH[ENV/ACO/22/224O dated Feb 10, 2022. The
pir dhl Boomi Mining and Enviro Tech P Ltd, Salem

Valid up to
October 22,

For the updated List of Accredited EIA Consultant Organizations with approved Sectors please refer to QCI-NABET
website.

2024
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INCLUDING ENVIRONMENT MANAGEMENT PLAN

FOR PROPOSED MECHANISED SAND QUARRY IN VAIPPARU RIVER OVER AN
EXTENT OF 4.95.5 HA IN S.F.NO.1095 (P) IN NENMENI VILLAGE, SATTUR TALUK,
VIRUDHUNAGAR DISTRICT, TAMIL NADU

(]

i 4
i\

pdid il

>

“(As Per “ENFORCEMENT & MONITORING GUIDELINES FOR SAND MININ G-2020“&
RULE 41 OF TNMMCR. 1959 AND AMENDED VIDE G.O. (MS). NO. 79, INDUSTRIES
(MMCI1) DEPARTMENT DATED 06.04.2015)”

EXECUTIVE SUMMARY

1. Drone and Photogrammetry for aerial surveying of sand quarrying has been introduced to utilize
this new technology, other than their conventional ground measurements with Total Station and
DGPS as per the Sand Mining Guidelines, 2020. Several flight lines covering core area (Lease
Area) and buffer of 100m on all direction, river courses study of lkm upstream and lkm

downstream data was captured with high resolution camera and its ground controlled points are

processing by PPK (Post Processing Kinematic) to what we achieved to complete about 4.95.50
Ha of lease area and 50 hectares buffer polygon in terms of geo-referenced point cloud,
orthophoto mosaics, digital elevation model, contouf lines, vector line map and 3D images like
DTM. Estimation of reserves, stock volume and field measurements using software.

The EXECUTIVE ENGINEER, Water Resources Organization, Mining and Monitoring

Lind

Division, Madurai has applied for sand Quarrying lease in Vaipparu River over an extent of
4.95.5 Hectares in S.F. No.1095(P), Nenmeni Village, Sattur Taluk, Virudhunagar District,
Tamil Nadu.

3. The District Collector, Virudhunagar has directed the applicant vide his precise area
communication letter Re.No.KV1/347 /2022, dated 23.03.2022 to get approved Mining plan
and Environmental Clearance from the state Environmental Impact Assessment Authority
(SEIAA) for grant of Sand Quarry in Vaipparu river, S.F. No.1095(P), Nenmeni Village, Sattur
Taluk, Virudhunagar District, Tamil Nadu for a period of Six Months.

4. Tamil Nadu Water Resources Organization creates, maintains and protects all irrigation
systems including the rivers. Periodical maintenance including de-silting of the drains/river is
carried out to maintain the functional efficiency including the carrying capacity of the river. But

in rivers flood protection works are carried out by increasing top level of bund and protecting
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the sides of bund with revetment. The de-silting was rxc er cafyigd t BAfLYi the cost

more, the Ievql of r of river
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bed has increased and reduced the carrying capacity. Wkn&(el;ﬂbadsfmtt%

occurred, it was resorted to increase the bund level to restore the carrymg capacuty of nver [t

constraints. Therefore, prolonged siltation for decade},\z‘in

esfﬁ

tient damages

was never thought of de-silting the river due to the enormous cost, it requnres and the problem
of ways and means to dispose the de silted sand. Consequence of this change in river regime
and reduction in carrying capacity of the River Vaipparu, the shoals in the rivers, divert the flow
of water resulting in bund erosion and consequent breaches, which lead to loss of property and
lives. Solution to the above problem is to de-silt the shoals in the River Vaipparu by.expending
huge amount. Alternatively, the economical solution to this problem is to mine the sand and
remove the shoals. This option would yield the net revenue to the state exchequer apart from
making availability of the important construction material for infrastructure development at a
reasonable price to the common people.

As per G.O No. 46/industries (MMCI) Department, dated 25.09.2002 a committee had been
constituted to conduct survey of river sand river beds in the state with reference to sand quarry.
The committee concluded that, even though several rules on sand mining exist illegal quarrying
of sand is out of control. Authority for regulating sand mining is vested with different
organization such as, State Geology and Mining Department, Revenue Public Works
Department. Hence, implementation and monitoring of rules and regulation regarding sand
quarry are not effective. This important task of sand mining therefore, should be entrusted to a
Single Agency.

The Government issued an order vide G.O.Ms. No. 95, industries (MMC.1) Department,
Dt.01.10.2003 to operate sand quarries in Tamil Nadu by Public Works department.
Accordingly, sand quarrying operations are being carried out from October 2003 in Districts of
the Tamil Nadu. Hence this project of removing of sand for maintaining the functional
efficiency of River Vaipparu and its carrying capacity.

The Government issued the G.O. (D) No. 67/Industries (MMC-1) Department/dated
11.03.2011; the District Collectors have been authorized to grant the permission for usage of
Machineries in sand quarry operation except Palar and Tamirabarani Rivers.

The Govermnment has issued an order in G.O. No. (2D) 21 Industries Department Dated.
02.06.2017 in which the Government had removed the powers to grant the deployment of
machineries in sand quarry operations and the competent authority i.e., SEIAA will decide the
sufficient number of machineries in sand quarry operations after the Ministry of Environment

and Forest, Notification Dated 15.01.2016 under Sec. 3(2) of the Environment Protection Act.
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The applicant proposed (o quarry Sand in Government Imd River lepparu) over an/e

4.95 50Hectares, S..NO.1095 (P) in Nenmeni Village, Satliir lalu{ Viriiilinagy
& bRy, grm«‘fﬁd

Tamil Nadu for a period of Six Months only. The excavated Sand will-bensed-for Constructron

activities domestic purpose and other infrastructure development work in and around thc
district.
After getting Precise Area approval, a detailed Mining Plan and sketch is prepared by the
Exccutive Engineer, PWD using the services-of a NABET accredited consultant who holds
the pivotal role in the preparation of mining plan. Due responsibility has been taken by EIA
consultant in the mining plan preparation taking care of adhering to all mining rules, existing as
on date. The mining plan shall contain the details of quantity to be excavated, the period of
mining, method of excavation, deployment of required machinery, Environment Management
Plan (EMP), proposed number of laborers to be deployed and Conceptual Mining Plan, as per
Rule 41 & 42 of TNMMC Rules 1959. It is also the duty of the consultant to give the safe
distance of 50m or twice the bank height from the toe of the riverbank, whichever is higher and
fixing the Geo coordinates for boundaries using DGPS AND TOTAL STATION instruments. A
safety distance of 50 meter should be left to the river bank of the river and no way should it not
cause any damage to them while quarrying and transportation of sand.
Mandatory Provisions of the Sand Mining Management Guidelines, 2020: Due
consideration of environmental parameters so as to obtain Environmental Clearance (EC) is
strictly observed including the following,

Physical survey of the field by the conventional method using DGPS and Total station to fix

RL of reference bench mark, pillars, Ground control points (GCP)

Bench Mark/Theoretical Bed Level, Safety distance from the bank of the river and levels

(MSL & RL) of the corner point of each grid are identified and safety barriers (Non-Mining)

demarcated as restricted in consensus with Mineral Concession Rules of respective State

(Tamil Nadu) and the provision mentioned in this Sustainable Sand Mining Management

Guidelines.
Sampling of sand at 30m x 30m grid interval to assess bulk density, grain size, texture

mineral composition etc.,

Flight Planning: - The lease co-ordinates and the flight plan was devised to capture the front
and side overlap percentages for in each flight in reference to global coordinates (Kml or SHP
file) system. Overlapping at 60% and side lapping with 40% for every fly lines. Separate fly

line was made with camera at 45° angle to capture 3D views of the lease area.
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¢)  UAV/Drone fitted with advance camera with PPK techn (Lucs\ddoptcld to ﬂy at I 0
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>
height/datum as to survey and capture photos of the defined arca. (d ffncaﬂmjm&’,ﬁ}“m

MRS

showing important features, habitations, infrastructures like bridge, pump “house, culvcns
Spatial distribution of flora/Fauna.

f) Photogrammetry: Data processing using software to add and align photographs, merge the
photographs with ground control points (GCP) taken at several reference points using DGPS
AND TOTAL STATION.

g) Output: Generating output of 2D mosaic birds eye views of both core and buffer areas, 3D
view of the core area (Lease area), Planimetric vector map of all surface features like road,
water body, bridges, pump house etc., contouring with 0.25m interval, spot level at 10m x10m
grid for estimation of shoal and mineable reserves of sand below theoretical bed level, visual
display of shoal and mineable reserves by DTM/DEM with colour code etc.,

h) Video and Photography of core and buffer area

12. Geological reserves are estimated by two methods as follows,

i) Conventional methods of Plans and sections by Area/cross sectional methods using

v

‘ _{J—()_‘J—'{)‘—(H}*J—“)_*)-‘mf‘( e T e T

AutoCAD
ii) Photogrammetric method to estimate the geological reserves from Geo-referenced (GCP)

aerial photographs.

, Total Geological
Method Geological Reserves (m3) Reserves (m3)
T (Shoal + Reserves)
= . Silt above Theoretical bed level 32084
Photogrammetric (0.647m Avg.) 1 80.734
Y contour method | Reserves 3m below Depth of 1, 48,650 S
estimation -

Geological reserves are estimated at 1,80,734m’ up to 3m depth below Theoretical Bed level

including silt of 32084m’ (Avg. height of 0.647m).

13. EMP measures to be adopted shall be,

a) The river water should not be polluted by spillages and dumping of waste sand, red soil etc if
any. A safety distance of 50 meter should be left to the river bank no damage to will cause
them while quarrying and transportation of sand.

b) Depth of Quarrying should not exceed the permitted depth of Im from River bed level. At any
cost ground water level in the basin should not be affected by deep quarrying which cause for

hydrological gradient towards the pit and depletion of ground water in the river basin and its

surrounding open wells,

; 0 B0 U U U uua




{
¢

L ’ ) Land degradation by undulation should be avoided. As practicglly as W?Zlq%\{hézﬂ(bd sh

Lo ; o q .\
, be removed in an uniform layer without any land degradationyy ¢, _
9 Ry
? § o s igey .
h d) Portable containers for office, stores, canteen ad rest shed has to b\t,\llfg’\%j;@_@ggﬂ
‘K’“ tank provisions. -
T ¢) Steps should be taken to control dust at source while loading and transport roads. While
‘f transporting loose soil or main road tarpaulin should be covered over the material to control fly
-] of dust,
we f) Quarrying operation should be restricted during day hours only otherwise prescribed
$: illumination level as per Indian Electricity Rules, 1956 and DGMS circulars for illumination at
‘ ‘«5 loading, transport and dumping points have to be maintaiped with prior permission. -
N ‘Ja o) Any other conditions as stipulated by the concerned safety and Environmental authorities,
. “5 related to quarry operation.
) $ 14. General Conditions which attracts “B,” Category,

1) Kothankulam reserve forest is located at 95km on Northwestern direction; Kurumalai
Reserve forest is located at 55km on S direction.
ii) Tamil Nadu and Kerala Interstate boundary is located at 155km on Western side.

iii) Srivalliputhur wild animal sanctuary is located at 86km on Northwestern Side. There

-

U U000 O-0-U-0-

is no Wildlife sanctuary found within 10Kms radius from the project, hence this area
does not attract the Wildlife (Protection) Act, 1972.
iv) The proposed quarry is located 90km away from Bay of Bengal on South eastem side.

Hence, the project doesn’t attract the C.R.Z. Notification, 1991. Therefore the project seeks

clearance only from SEIAA, under B2 Category.

INTRODUCTION
The EIA (Environmental Impact Assessment) Notification, 2006, requires mining projects,

including new projects, expansion, modernization, ot renewal of mine leases of minor minerals less
than 5 Ha also has to obtain Environmental clearance from thé state level EIA Authorities.

To ensure compliance of Supreme Court order of February 27, 2012, it had now been
decided that all mining projects of minor minerals\irrespective of the size of the lease would
henceforth require prior environment clearance. Accordingly the mining plan is prepared for
systematic and scientific mining and obtains Environmental clearance under State level EIA
Authority by duly incorporating Sand Mining Management Guidelines, 2020.

The applicant, The Executive Engineer, Water Resources Organization, Mining and

Monitoring Division, Madurai is a government organization having previous experience and skill

Uy
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on quarrying of sand. Quarry lease shall be granted for a period of Six_ M,(anth%?w
-7 Gpex@hN Sy

4.95.50Ha in Vaipparu River, S.F.No.1095(P), Nenmeni Vl”a"(/ S/atfur fﬂ‘ﬁt‘[ﬁm
District and Tamil Nadu. o 9
cal 01 MM

As per Rule 38A of TNMCR, 1959 subject to the following condltu}qs -

1. No Quarrying operation shall be carried out w1ther;ﬁ>\f7
water well of the local bodies of the proposed area.

2. The ultimate working depth shall be one meter from river bed level.
3. Sand quarrying shall not be carried out below ground water table under any circumstances.

4. Stream Mining shall not be allowed.

5. It shall be ensured that excavation of sand do not disturb or change the underlying soil
characteristics of the river bed where quarrying is proposed to be carried out. The adequate safety
distance should be maintained for Bund.

6. Before commencing quarry, the boundary stones should be planted with the cooperation of
concern Revenue officers in proposed area.

The District collector Virudhunagar granted the precise area communication letter vide
Re.No.KV1/347/2022, dated 23.03.2022 to get approved mining plan and obtain environmental
clearance from the SEIAA, Tamil Nadu with the following Conditions,

. No Quarrying operation shall be carmied out within 500m from the drinking
water well of the local bodies of the proposed area.

2. Quarrying of sand should be carried out 50m away from the river Bank of the river.

W

The applicant department should provide permanent bench mark shows the level of the river
bed in the subject survey number.

Boundary stoned should be laid all along the demarcated area as permitted.

The ultimate working depth shall be one meter from theoretical bed level.

Sand quarrying shall not be carried out below ground water table under any circumstances.

River course should not be disturbed or changed due to quarrying of sand.

o B

Sand quarrying Should not cause any hindrance to the public while quarrying of sand in the

river bed |

9. It shall be ensured that excavation of sand do not disturb or change the underlying soil
characteristics of the river bed where quarrying is proposed to be carried out.

10. Stream mining shall not be allowed.

11. Machineries shall be used for the above said sand quarry as per instruction given by SEIAA.

12. The Conditions specified in Tamil Nadu Minor Mineral Concession rules 1959, should be

strictly adhered during the course of quarrying of sand.

4RI AN sy e TR T T STl
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Precisc area Communication Letter has been attached in the ANNEXQRE 0 7 MAY 7071
After getting Precise Area approval, a detailed Mining P{ari q‘r)d skemh has peen 5
j_ O

by the Executive Engineer, PWD using the services of a NABET accﬁ:dx\c/(l‘k:&nﬂﬂmff olds

the pivotal role in the preparation of mining plan as per the Sand Mining gundelmes 2020. The—’
mining plan contain the details of quantity to be excavated, the period of mining, method of
excavation, deployment of required machinery, Environment Management Plan (EMP), proposed
number of laborers to be deployed and Conceptual Mining Plan, as per Rule 41 of TNMMC Rules
1959. Safe distance of 50m or twice the bank height from the toe of the riverbank, whichever is

higher and fixing the Geo coordinates for boundaries using DGPS AND TOTAL STATION
instruments.

1. GENERAL INFORMATION

1.1. a) Name of the Applicant: THE EXECUTIVE ENGINEER

Water Resource Organization,

Mining and Monitoring Division,
Madurai, Tamil Nadu.
b) Status of the Applicant : Government of Tamil Nadu (WRO, MMD - Madurai)
1.2. a) Mineral Which the applicant intends to mine: Sand
1.2. b) Precise Area Communication letter details received from the competent authority of
the Government : Rc.N0o.KV1/347/2022, dated 23.03.2022 (Enclosed in Annexure —I)
1.2. ¢) Period of permission / lease to be granted: Six Months
1.2. d) Name and address of Accredited Consultant Organization (ACO) who prepare the
mining plan :

Name : Shri. S.SURIYAKUMAR
M.Sc., M.Phil. (Geo), F.C.C. (Min), PGDBA, PGDIPC,

EIA Coordinator (Mining),
Accredited Consultant Organization (ACO)
Reg. No. NABET/EIA/2124/RA 0228.

Address : AADHI BOOMI MINING AND ENVIRO TECH (P) LTD.,
3/216, K.S.V. Nagar, Narasothipatti,
Alagapuram Post, Salem — 636 004. TN.

Web site : www.abmenvirotec.com

E-mail : surivakumarsemban(@gmail.com, abmenvirotech@gemail.com
Phone : 0427 — 2440446, Mobile : +91 9842729655

Validity : Valid up to 22.10.2024
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2. LOCATION

n) Details of the Area: . 2y
The arca is represented by Geological Survey of India IOpof/hbct Ng)ﬂfi("/p' arid Aalls

between Latitude of N9°19'08.1037"to N9°19'16.9688" and Longltudc of E77959'30. 6180" to

E77°59'42.8811"
Table No.1. Geo Coordinates of Applied area by DGPS Survey

P.No Latitude Longitude Northing Easting | Elevation

T 19°19'14.0982" | 77°59'30.6180" | 1031686.065 | 828692.765 | 45.657

2 19°19'16.9688" | 77°59'33.7996" | 1031775.16 | 828789.197 | 46.482

3 | 9°19'13.1709" | 77°59'42.8811" | 1031660.72 | 829067.573 | 46.489

4 | 9°19'08.1037" | 77°59'40.8007" | 1031504.361 | 829005.349 | 47.912

Table No.2. Details of Lease Applied area
District Taluk Village S.F.No Area (Ha)
Virudhunagar & . -

TamilNadu Sattur Nenmeni 1095(P) 4.95.50Ha

b) Classification of the Area: River Poramboke

¢) Ownership / Occupancy of the applied area: Government Land —River Poramboke
e) Existence of Public Road / Railway line, if any nearby and approximate distance

The area is accessible from Virudhunagar to reach Irukankudi via Sattur by 38Km Further
72.5Km to reach the site. A Village road is available nearby the site on North Eastern side. The PWD

make temporary road which connects the village road for transportation of Materials.

Assistgnt Engineer, fwfjWRD - m er
et ASSISTANT ENGINEEK ©NDWR. . “SISTANT ENGINEER PW.OAY. éD
Mining and Monitoring Sub Division MlN{;:g SDT{ONITORING SECTION - It MINING & MONITORING SECTION.
Virudhunagar. UNAGAR - 626 001. VIRUDHUNAGAR - 626 001.
i

Executive Englnéer PWDI‘N%W

Mining and Monitoring Division

u@;— 625002
Q¥

 Assistant Execuu Engmeer, PWDWRD
aning and Monitoring Subdivision, [
Virudhunagar .
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Nenmeni, TALUK

CATION & ACCESSIBILITY MAP

4.95.50 HA, VILLAGE

T7°59'15°E

(
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Location and Accessibility Map of the proposed Nenmeni Sand quarry

Fig.No.2

1095, EXTENT

9°19'08.1037" to 9°19'16.9688"
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Details of infrastructures and communication are given in the table below,

N .":e’. .
Table No.3. Details of infrastructures and cmn‘mg_yf{iga
\

:I '4f ‘l a

LU bl

\qﬂﬁu&é
S.No. Description Place Distance (km) .Direction
1 Railway Sattur 8.5 NW T
2 Post office Sattur 8.5 NW
3 Alirport Madurai S8 NE
4 Police station [rukkankudi 1.6 NE
5 Fire service Sattur 9 NW
6 Primary Health centre | Sattur 8.5 NW
7 DSP Office Sattur 9 NW
8 School Mettuppatti 1:5 NE
2 Nearest Town Sattur 8 NW
10 Villages
i) | Nenmeni 1 NW
ii) | Sattur 15 N
iii) | N. Mettuppatti 2 NE
iv) | M. Nagalapuram 2 E

11
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3. GEOLOGY AND MINERAL RESERVES fl » / 0 9 I"'.L{ ,r')'z

A
3.1 Brief Description of the Topography and general geology r)f\thg);j)'ﬁm\\

CUher i
a) Topography: Drone/UAV fitted with the advance camera are used W@
fast and reliable output deliveries. The survey is conducted using a set of instruments and compatible
software to utilize the geo-referenced data for depicting the topography of the study area. Instrument
calibration and software compatibility and its validation with the ground data are an essential
requirement for using this technique.

Topography is derived by taking ground control points (GCP) using DGPS AND TOTAL
STATION and geo coordinates are depicted to global grid using Post Processing Kinematic software
(PPK). These GCPs are transferred to Photographs taken by Drone and got rectified geo-referenced
images so as to make contours with 0.25m interval. Spot level in 10m x 10m interval was derived
using photogrammetry method of processing around 100m from the lease boundary of the applied
area.

[n addition to 100m buffer with 10m x 10m grid levels, contours are generated 1km on upstream
and 1km on downstream to show the general gradient of river in three seasons as Pre-monsoon,
monsoon and post monsoon by change deduction analysis with respect to the current data taken from
GPS controlled Drone to assess continuous mechanical action of the river as Weathering, Erosion,

Transportation and Depositional process.

Fig.No.5: Photo showing DGPS survey to fix boundary pillars
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Fig.No.7: Drone used for Acrial Surveying
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Table No.d: SPOT LEVELS OF L, IASE AREA AT 10m Xd(ln/( RH) ;NIE'RVAL(IC idel] by

l'lmlo;;mnnmlry "y

ﬁ\_ﬁn I an B \m_llnnﬂ ) l,l,“ Ill(lll ﬁ.ﬁ(_;y l' &g{!* FN‘"""L;';&J;
T 182899166 | 1031503.1 | 47.145 | 43 82902 F%f’ﬂumzo}m
> 82900166 | 1031513.1 | 47483 | 44 828891.66 TS| 47.195
352898166 | 1031523.1 | 47.696 | 45 | 828901.66 | 1031573.1 | 47658
a4 | 828991.66 1031523.1 | 47.61 16 | 828917766 | 1031573.1 | 47.037
920001.66 | 1031523.1 | 47.498 | 47 | 82892166 | 1031573.1 | 47.389
99901166 | 1031523.1 | 47.634 | 48 | 828931.66 | 1031573.1 | 47.456
97806166 | 1031533.1 | 47.653 | 49 | 82894166 | 1031573.1 | 47481
93897166 | 1031533.1 | 47.726 | 50 | 828951.66 | 1031573.1 | 47.657
$78081.66 | 1031533.1 | 47.662 | 51 |828961.66 | 1031573.1 | 47.798
[0 1 528991.66 | 1031533.1 | 47.54 | 52 |828971.66 | 1031573.1 | 47.826
T 1829001.66 | 1031533.1 | 47.679 | 53 |828981.66| 1031573.1 | 47.497
92901166 | 1031533.1 | 47.748 | 54 |828991.66 | 1031573.1 | 47.846
13 1828941.66 | 1031543.1 | 47.158 | 55 |829001.66 | 1031573.1 | 47.57
928951.66 | 1031543.1 | 47.509 | 56 |829011.66 | 1031573.1 | 47.488
828961.66 | 1031543.1 | 47.764 | 57 |828871.66 | 1031583.1 | 47245
6 1 828971.66 | 1031543.1 | 47.653 | 58 |828881.66 | 1031583.1 | 47.547
7 182898166 | 1031543.1 | 47.852 | 59 |828891.66| 1031583.1 | 47.706
15 1828991.66 | 1031543.1 | 47.671 | 60 |828901.66 | 1031583.1 | 47234
10 [829001.66 | 1031543.1 | 47.776 | 61 |828911.66 | 1031583.1 | 47.445
20 1829011.66 | 1031543.1 | 47.822 | 62 |828921.66 | 1031583.1 | 47.558
21 1 828921.66 | 1031553.1 | 47239 | 63 |828931.66 | 1031583.1 | 47.6
77 [828931.66 | 1031553.1 | 47.192 | 64 |828941.66 | 1031583.1 | 47.265
3 [828941.66 | 1031553.1 | 47.705 | 65 |828951.66 | 1031583.1 | 47.599
4 [ 828951.66 | 1031553.1 | 47.606 | 66 |828961.66 | 1031583.1 | 47.731
5 828961.66 | 1031553.1 | 47.578 | 67 |828971.66| 1031583.1 | 47.84
6 [ 828971.66 | 1031553.1 | 47.661 | 68 |B828981.66 | 1031583.1 | 47.662
27 1 828981.66 | 1031553.1 | 47.683 | 69 |828991.66 | 1031583.1 | 47.459
-8 [ 828991.66 | 1031553.1 | 47.702 | 70 |829001.66 | 1031583.1 | 47433
29 [ 829001.66 | 1031553.1 | 47.687 | 71 |829011.66 | 1031583.1 | 47.662
30 | 829011.66 | 1031553.1 | 47.742 | 72 |829021.66 | 1031583.1 | 47.588
31 1 829021.66 | 1031553.1 | 47.659 | 73 |828861.66 | 1031593.1 | 47.5
35 | 828911.66 | 1031563.1 | 47378 | 74 | 828871.66 | 1031593.1 | 47.863
33 | 828021.66 | 1031563.1 | 47.005 | 75 | 828881.66 | 1031593.1 | 47.856
34 | 828031.66 | 1031563.1 | 47.414 | 76 | 828891.66 | 1031593.1 | 47.808
35 | 828041.66 | 1031563.1 | 47.448 | 77 | 828901.66 | 1031593.1 | 4726
36 | 828951.66 | 1031563.1 | 47.651 | 78 |828911.66 | 1031593.1 | 47.523
37 1 828961.66 | 1031563.1 | 47.558 | 79 |828921.66 | 1031593.1 | 47.502
38 | 828071.66 | 1031563.1 | 47.678 | 80 |828931.66 | 1031593.1 | 47.234
30 | 828981.66 | 1031563.1 | 47.912 | 81 |828941.66| 1031593.1 | 47.767
40 1 828991.66 | 1031563.1 | 47.686 | 82 |[828951.66 | 1031593.1 | 47.683

41 | 829001.66 | 1031563.1 | 47.642 83 | 828961.66 | 1031593.1 | 47513
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42 | 829011.66 | 1031563.1 | 47.693 84 | 828971.66 | 1031593.1 | 47415
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S.No | Easting lehm;, l'llcvmi(m S.No N/‘IZ/ l‘&n?thh}%,{
85 | 828981.66 "I(Tﬂsos\ 47.449 | 127 828‘)'7[/(\6 10316331
86 | 82899166 | 1031593.1 | 47.788 | 128 | 828981 1566 [I0RI5] 30
87 | 829001. 66 | 1031593.1 47.837 129 | 828991.66 | 1031513
88 | 829011.66 | 1031593.1 | 47.676 130 | 829001.66 | 1031613.1 | 47.554
89 | 829021.66 | 1031593.1 | 47.579 131 | 829011.66 | 1031613.1 | 47481 |
90 | 829031.66 | 1031593.1 47.538 132 | 829021.66 | 1031613.1 47.456
91 | 828841.66 | 1031603.1 47.468 [33 | 829031.66 | 1031613.1 47467 |
92 | 828851.66 | 1031603.1 47.856 134 | 829041.66 | 1031613.1 | 47.458
93 | 828861.66 | 1031603.1 | 47.926 135 | 828801.66 | 1031623.1 46.65
94 |828871.66 | 1031603.1 | 47.906 136 | 828811.66 | 1031623.1 | 46.307
95 |828881.66 | 1031603.1 | 47.785 137 | 828821.66 | 1031623.1 | 45.56
96 | 828891.66 | 1031603.1 | 47.362 138 | 828831.66 | 1031623.1 | 47.229
97 |828901.66 | 1031603.1 | 47.041 139 | 828841.66 | 1031623.1 | 48.147
98 |828911.66 | 1031603.1 | 47.348 140 | 828851.66 | 1031623.1 47.94
99 | 828921.66 | 1031603.1 | 47.67 141 | 828861.66 | 1031623.1 | 47.866
100 | 828931.66 | 1031603.1 | 47.806 142 | 828871.66 | 1031623.1 | 47.657
101 | 828941.66 | 1031603.1 | 47.793 143 | 828881.66 | 1031623.1 | 46.825
102 | 828951.66 | 1031603.1 | 47.724 144 | 828891.66 | 1031623.1 | 47.466
103 | 828961.66 | 1031603.1 | 47.635 145 | 828901.66 | 1031623.1 | 47.814
104 | 828971.66 | 1031603.1 47.46 146 | 828911.66 | 1031623.1 48.1
105 | 828981.66 | 1031603.1 | 47.674 147 | 828921.66 | 1031623.1 | 48.175
106 | 828991.66 | 1031603.1 | 47.752 | 148 | 828931.66 | 1031623.1 | 48.051
107 | 829001.66 | 1031603.1 | 47.703 149 | 828941.66 | 1031623.1 | 47.944
108 | 829011.66 | 1031603.1 | 47.683 150 | 828951.66 | 1031623.1 | 47.975
109 | 829021.66 | 1031603.1 47.52 151 | 828961.66 | 1031623.1 | 47.957
110 | 829031.66 | 1031603.1 | 47.459 152 | 828971.66 | 1031623.1 | 47.944
111 | 829041.66 | 1031603.1 | 47.428 153 | 828981.66 | 1031623.1 47.68
112 | 828821.66 | 1031613.1 | 45.539 154 | 828991.66 | 1031623.1 | 47.669
113 | 828831.66 | 1031613.1 | 47.489 155 | 829001.66 | 1031623.1 | 47.661
114 | 828841.66 | 1031613.1 | 47.895 156 | 829011.66 | 1031623.1 | 47.775
115 | 828851.66 | 1031613.1 | 47.978 157 | 829021.66 | 1031623.1 | 47.743
116 | 828861.66 | 1031613.1 | 47.919 | 158 | 829031.66 | 1031623.1 | 47.547
117 | 828871.66 | 1031613.1 | 47.798 159 | 829041.66 | 1031623.1 | 47.497
118 | 828881.66 | 1031613.1 | 47.423 160 | 829051.66 | 1031623.1 | 47.538
119 | 828891.66 | 1031613.1 | 47.013 161 | 828791.66 | 1031633.1 | 46.573
120 | 828901.66 | 1031613.1 | 47.851 162 | 828801.66 | 1031633.1 | 46.639
121 | 828911.66| 1031613.1 | 47.774 | 163 | 828811.66 | 1031633.1 | 46.388
122 | 828921.66 | 1031613.1 | 47.906 | 164 | 828821.66 | 1031633.1 | 46.22
123 | 828931.66 | 1031613.1 | 48.049 | 165 |828831.66 | 1031633.1 | 47.198
124 | 828941.66 | 1031613.1 | 47.919 166 | 828841.66 | 1031633.1 | 47.98
125 | 828951.66 | 1031613.1 | 47.823 167 | 828851.66 | 1031633.1 | 47.916
126 | 828961.66 | 1031613.1 | 47.715 168 | 828861.66 | 1031633.1 | 47.816
S.No| Easting | Northing | Elevation | S.No | Easting | Northing Elevation
169 | 828871.66 | 1031633.1 | 47.056 | 211 | 829001.66 | 1031643.1 | 47.734
170 | 828881.66 | 1031633.1 | 47.933 | 212 | 829011.66 | 1031643.1 | 47.835
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@ 171 | 828891.66 | 1031633.1 | 47.655 | 213 8290/6/0;1@4; L] 041,81f‘\l\
‘ 172 | 828901.66 | 1031633.1 | 48.219 | 214 829081%0% | 10316431 477//
173 | 828911.66 | 1031633.1 | 48.09 | 215 82‘)041 é@zwmmu.mw 9T
174 [ 828921.66 | 10316331 | 48.067 | 216 | 82905166 039683 apmmiist
175 182893166 | 1031633.1 | 47.033 | 217 | 828751.66 | 1031653.1] 46.643
176 | 828941.66 | 1031633.1 | 47.881 | 218 | 828761.66 | 1031653.1 | 46.492
177 | 828951.66 | 1031633.1 | 47.855 | 219 | 828771.66 | 1031653.1 | 46.659
178 | 828961.66 | 1031633.1 | 47.734 | 220 | 828781.66 | 1031653.1 | 47.124
179 | 828971.66 | 1031633.1 | 47.672 | 221 |828791.66 | 1031653.1 | 47.085
180 | 828981.66 | 1031633.1 | 47.775 | 222 | 828801.66 | 1031653.1 | 46.377
181 | 828991.66 | 1031633.1 | 47.964 | 223 |828811.66 | 1031653.1 | 47.888
182 | 829001.66 | 1031633.1 | 47.651 | 224 |828821.66 | 1031653.1 | 48.15
183 | 829011.66 | 1031633.1 | 47.677 | 225 | 828831.66 | 1031653.1 | 48.105
184 | 829021.66 | 1031633.1 | 47.504 | 226 | 828841.66 | 1031653.1 | 48.066
185 | 829031.66 | 1031633.1 | 47.454 | 227 | 828851.66 | 1031653.1 | 47.417
186 | 829041.66 | 1031633.1 | 47.737 | 228 | 828861.66 | 1031653.1 | 47.054
187 | 829051.66 | 1031633.1 | 47.82 | 229 | 828871.66 | 1031653.1 | 48.019
188 | 828771.66 | 1031643.1 | 46.441 | 230 | 828881.66 | 1031653.1 | 47.834
189 | 828781.66 | 1031643.1 | 46.953 | 231 | 828891.66 | 1031653.1 | 48.021
190 | 828791.66 | 1031643.1 | 46.763 | 232 | 828901.66 | 1031653.1 | 48.051
191 | 828801.66 | 1031643.1 | 46.64 | 233 | 828911.66 | 1031653.1 | 48.065
192 | 828811.66 | 1031643.1 | 46.499 | 234 | 828921.66 | 1031653.1 | 48.008
193 | 828821.66 | 1031643.1 | 47.268 | 235 | 828931.66 | 1031653.1 | 47.891
194 | 828831.66 | 1031643.1 | 48.112 | 236 | 828941.66 | 1031653.1 | 47.786
195 | 828841.66 | 1031643.1 | 48.033 | 237 | 828951.66 | 1031653.1 | 47.767
196 | 828851.66 | 1031643.1 | 47.861 | 238 | 828961.66 | 1031653.1 | 47.704
197 | 828861.66 | 1031643.1 | 47.221 | 239 | 828971.66 | 1031653.1 | 47.644
198 | 828871.66 | 1031643.1 | 47.509 | 240 | 828981.66 | 1031653.1 | 47.443
199 | 828881.66 | 1031643.1 | 47.673 | 241 | 828991.66 | 1031653.1 | 47.792
200 | 828891.66 | 1031643.1 | 47.999 | 242 | 829001.66 | 1031653.1 | 47.895
201 | 828901.66 | 1031643.1 | 48.058 | 243 | 829011.66 | 1031653.1 | 47.973
202 | 828911.66 | 1031643.1 | 48.05 | 244 |829021.66 | 1031653.1 | 47.872
203 | 828921.66 | 1031643.1 | 48.022 | 245 | 829031.66 | 1031653.1 | 48.068
204 | 828931.66 | 1031643.1 | 47.948 | 246 | 829041.66 | 1031653.1 | 47.8
205 | 828941.66 | 1031643.1 | 47.911 | 247 | 829051.66 | 1031653.1 | 47.738
206 | 828951.66 | 1031643.1 | 47.768 | 248 [ 829061.66 | 1031653.1 | 47.692
207 | 828961.66 | 1031643.1 | 47.786 | 249 | 828731.66 | 1031663.1 | 46.722
208 | 828971.66 | 1031643.1 | 47.867 | 250 | 828741.66 | 1031663.1 | 46.777
209 | 828981.66 | 1031643.1 | 47.86 | 251 [828751.66 | 1031663.1 | 46.861
210 | 828991.66 | 1031643.1 | 47.486 | 252 | 828761.66 | 1031663.1 | 46.81
S.No | Easting | Northing | Elevation | S.No | Easting | Northing | Elevation
253 | 828771.66 | 1031663.1 | 47.035 | 295 |828851.66 | 1031673.1 | 47.912
254 | 828781.66 | 1031663.1 | 47.149 | 296 | 828861.66 | 1031673.1 | 47.992
255 | 828791.66 | 1031663.1 | 46.54 | 297 | 828871.66 | 1031673.1 | 48.089
256 | 828801.66 | 1031663.1 | 47.222 | 298 | 828881.66 | 1031673.1 | 48.093
257 | 828811.66 | 1031663.1 | 48.032 | 299 | 828891.66 | 1031673.1 | 47.96
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258 3?332].7()(\ ”,)-1_”‘(‘-"[, 48.127 _},“(,J,_ 323‘)(”(}(11 17316731 &9(‘)}{ \‘
350 | $28831.66 | 1031663.1 | 48.093 | 301 | 828911.66]["] 36 "#_j}_!_ ’
260 | 828841.66 | 1031663.1 47.41 302 | 828921.66 NBII6T3 . biks uihJsB49
361 | 828851.66 | 1031663.1 | 46.838 | 303 | 82893166 lfthp/U')J;ifjj@éy
262 | $28861.66 | 1031663.] T47.943 | 304 | 828941.66 TB?TM??‘*#‘Mﬁ/
263 | $28871.66 | 1031663.1 | 47.87 | 305 82895166 | 1031673.1 | 4751
Y64 | 82888166 | 1031663.1 | 48.048 | 306 | 828961.66 | 1031673.1 | 47.823
365 | 828891.66 | 1031663.1 | 48.043 | 307 | 828971.66 | 1031673.1 | 48.035
366 | §28901.66 | 1031663.1 | 48.063 | 308 | 828981.66 | 1031673.1 | 48.108
567 | 828911.66 | 1031663.1 | 48.001 | 309 | 828991.66 | 1031673.1 | 48.054
268 | 828921.66 | 1031663.1 | 47.858 | 310 | 829001.66 | 1031673.1 | 47.888
569 | 828931.66 | 1031663.1 | 47.799 | 311 | 829011.66| 1031673.1 | 47.701
370 | 828941.66 | 1031663.1 | 47.763 | 312 [ 829021.66 | 1031673.1 | 47.952
571 | 828951.66 | 1031663.1 | 47.641 | 313 [ 829031.66| 1031673.1 | 48.151
577 | $28961.66 | 1031663.1 | 47.475 | 314 | 828701.66 | 1031683.1 | 45.495
573 | 828971.66 | 1031663.1 | 47.549 | 315 [ 828711.66| 1031683.1 | 46.202
574 | 828981.66 | 1031663.1 | 47.899 | 316 | 828721.66 | 1031683.1 | 46.674
575 | 828991.66 | 1031663.1 | 48.025 | 317 | 828731.66| 1031683.1 | 47.087
76 | 829001.66 | 1031663.1 | 48.05 | 318 | 828741.66 | 1031683.1 | 46.69
277 | 829011.66 | 1031663.1 | 47.905 | 319 | 828751.66 | 1031683.1 | 46.884
278 | 829021.66 | 1031663.1 | 47.81 | 320 | 828761.66 | 1031683.1 | 47.199
579 | 829031.66 | 1031663.1 | 47.872 | 321 | 828771.66| 1031683.1 | 47.309
280 | 829041.66 | 1031663.1 | 47.597 | 322 |828781.66 | 1031683.1 | 47.204
281 | 829051.66 | 1031663.1 | 47.905 | 323 | 828791.66 | 1031683.1 | 47.617
282 | 828721.66 | 1031673.1 | 46.385 | 324 | 828801.66 | 1031683.1 | 48.261
283 | 828731.66 | 1031673.1 | 46.731 | 325 | 828811.66 | 1031683.1 | 48.207
84 | 828741.66 | 1031673.1 | 46.539 | 326 | 828821.66 | 1031683.1 | 47.803
285 | 828751.66 | 1031673.1 | 46.745 | 327 | 828831.66 | 1031683.1 | 47.077
286 | 828761.66 | 1031673.1 | 47.04 | 328 | 828841.66 | 1031683.1 | 47.709
287 | 828771.66 | 1031673.1 | 47.354 | 329 | 828851.66 | 1031683.1 | 48.065
288 | 828781.66 | 1031673.1 | 47.45 | 330 | 828861.66 | 1031683.1 | 48.121
289 | 828791.66 | 1031673.1 | 46.665 | 331 | 828871.66 | 1031683.1 | 48.077
290 | 828801.66 | 1031673.1 | 48.084 | 332 | 828881.66 | 1031683.1 | 47.91
291 | 828811.66 | 1031673.1 | 48.113 | 333 | 828891.66 | 1031683.1 | 47.911
292 | 828821.66 | 1031673.1 | 47.978 | 334 |828901.66 | 1031683.1 | 48.081
203 | 828831.66 | 1031673.1 | 47.581 | 335 | 828911.66 | 1031683.1 | 47.916
204 | 828841.66 | 1031673.1 | 46.89 | 336 | 828921.66 | 1031683.1 | 47.645
S.No | Easting | Northing | Elevation | S.No | Easting Northing | Elevation
337 | 828931.66 | 1031683.1 | 47.794 | 379 | 828761.66 | 1031703.1 | 46.822
338 | 828941.66 | 1031683.1 | 47.609 | 380 | 828771.66 | 1031703.1 | 47.301
339 | 828951.66 | 1031683.1 | 47.929 | 381 | 828781.66 | 1031703.1 | 47.36
340 | 828961.66 | 1031683.1 | 48.038 | 382 | 828791.66 | 1031703.1 | 47.001
341 | 828971.66 | 1031683.1 | 48.093 | 383 | 828801.66 | 1031703.1 | 46.479
342 | 828981.66 | 1031683.1 | 48.058 | 384 | 828811.66 | 1031703.1 | 47.174
343 | 828991.66 | 1031683.1 | 48.126 | 385 | 828821.66 | 1031703.1 | 47.129
344 | 829001.66 | 1031683.1 | 48.033 | 386 |828831.66 [ 1031703.1 | 48.106
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L ) 345 | 828701.66 | 1031693.1 | 46.289 | 387 828341.6‘5.? &317932 tm:t{se,.éé«) //
A 346 | 828711.66 | 1031693.1 | 46.251 | 388 828851.66\{&23,)3"031&1&&&“12%;\@?
- 347 [828721.66 | 1031693.1 | 46.819 | 389 | 828861.66 | 103 108 e85
L 348 | 828731.66 | 1031693.1 | 46.869 | 390 | 828871.66 | 1031703.1 | 47.996
—L 340 | 828741.66 | 1031693.1 | 46.708 | 391 | 828881.66 | 1031703.1 | 47.89
350 | 828751.66 | 1031693.1 | 46.733 | 392 | 828891.66 | 1031703.1 | 47.867
~L 351 1828761.66 | 1031693.1 | 46.939 | 393 | 828901.66 | 1031703.1 | 47.752
I 350 | 828771.66 | 1031693.1 | 47.421 | 394 | 828911.66 | 1031703.1 | 47.785
~ 353 | 828781.66 | 1031693.1 | 46.931 | 395 | 828921.66 | 1031703.1 | 47.966
:&. 354 [ 82879166 | 1031693.1 | 46.5 | 396 | 828931.66 | 1031703.1 | 48.145
) _L 355 | 828801.66 | 1031693.1 | 48.335 | 397 | 828941.66 | 1031703.1 | 48.079
o 356 | 828811.66 | 1031693.1 | 47.894 | 398 | 828951.66 | 1031703.1 | 48.271
‘;5 357 | 828821.66 | 1031693.1 | 47.577 | 399 | 828961.66 | 1031703.1 | 47.765
4 358 | 828831.66 | 1031693.1 | 47.182 | 400 | 828731.66 | 1031713.1 | 46.901
> 350 | 828841.66 | 1031693.1 | 48.077 | 401 | 828741.66 | 1031713.1 | 46.862
? 360 | 828851.66 | 1031693.1 | 48.109 | 402 |828751.66 | 1031713.1 | 47.107
a 361 | 828861.66 | 1031693.1 | 48.024 | 403 [ 828761.66 | 1031713.1 | 47.118
’;’ 362 | 828871.66 | 1031693.1 | 47.853 | 404 | 828771.66 | 1031713.1 | 47.218
ey 363 | 828881.66 | 1031693.1 | 47.998 | 405 |828781.66 | 1031713.1 | 47.279
:3 364 | 828891.66 | 1031693.1 | 47.991 | 406 | 828791.66 | 1031713.1 | 46.956
K 365 | 828901.66 | 1031693.1 | 47.735 | 407 | 828801.66 | 1031713.1 | 47.586
366 | 828911.66 | 1031693.1 | 47.732 | 408 |828811.66 | 1031713.1 | 48.041
367 | 828921.66 | 1031693.1 | 47.706 | 409 | 828821.66 | 1031713.1 | 48.012
’ 368 | 828931.66 | 1031693.1 | 47.671 | 410 [ 828831.66 | 1031713.1 | 47.956
s 369 | 828941.66 | 1031693.1 | 47.928 | 411 | 828841.66 | 1031713.1 | 48.017
- 370 | 828951.66 | 1031693.1 | 48.052 | 412 | 828851.66 | 1031713.1 | 47.532
) 371 1 828961.66 | 1031693.1 | 48.163 | 413 | 828861.66 | 1031713.1 | 47.428
“ 372 | 828971.66 | 1031693.1 | 48.07 | 414 |828871.66 | 1031713.1 | 47.925
5 373 | 828981.66 | 1031693.1 | 47.87 | 415 | 828881.66 | 1031713.1 | 47.821
) 374 | 828711.66 | 1031703.1 | 46.584 | 416 | 828891.66 | 1031713.1 | 47.816
~,j 375 | 828721.66 | 1031703.1 | 46.843 | 417 | 828901.66 | 1031713.1 | 48.006
- 376 | 828731.66 | 1031703.1 | 46.744 | 418 | 828911.66 | 1031713.1 | 48.13
R 377 | 828741.66 | 1031703.1 | 46.634 | 419 | 828921.66 | 1031713.1 | 47.947
3 378 | 828751.66 | 1031703.1 | 46.848 | 420 | 828931.66 | 1031713.1 | 47.729
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121 | 82874166 | 1031723.1 | 47071 | 452 | 82877186\ 10 74 'l 46.595 /]
422 | 828751.66 | 1031723.1 | 46.946 | 453 8287‘81#‘!‘;\()( /}%124&559‘%@
423 | 828761.66 | 1031723.1 | 47.076 | 454 | 828791.66 % Qi‘”@#lﬁ}___
424 | 82877166 | 1031723.1 | 46.884 | 455 | 828801.66 | 1031743.17] 46.184
425 | 828781.66 | 1031723.1 | 47.393 | 456 | 828811.66 | 10317431 | 47.24
426 | 828791.66 | 1031723.1 | 47.089 | 457 |828821.66 | 1031743.1 | 46269
427 | 828801.66 | 1031723.1 | 47.357 | 458 | 828831.66 | 1031743.1 | 46.16
428 | 828811.66 | 1031723.1 | 47.521 | 459 | 828841.66 | 1031743.1 | 47.30
429 | 828821.66 | 1031723.1 | 47.906 | 460 | 828851.66 | 1031743.1 | 46.985
430 | 828831.66 | 1031723.1 | 47.976 | 461 | 828861.66 | 1031743.1 | 46.738
431 | 828841.66 | 1031723.1 | 47.942 | 462 | 828771.66 | 1031753.1 | 46.632
432 | 828851.66 | 1031723.1 | 48.144 | 463 | 828781.66 | 1031753.1 | 45.974
433 | 828861.66 | 1031723.1 | 48.226 | 464 | 828791.66 | 1031753.1 | 45.664
434 | 828871.66 | 1031723.1 | 48.182 | 465 | 828801.66 | 1031753.1 | 46.704
435 | 828881.66 | 1031723.1 | 47.921 | 466 | 828811.66 | 1031753.1 | 46.576
436 | 828891.66 | 1031723.1 | 48.034 | 467 | 828821.66 | 1031753.1 | 46.22
437 | 828901.66 | 1031723.1 | 48.195 | 468 | 828831.66 | 1031753.1 | 46.216
438 | 828911.66 | 1031723.1 | 47.941 | 469 | 828781.66 | 1031763.1 | 46.71
439 | 828751.66 | 1031733.1 | 46.845 | 470 | 828791.66 | 1031763.1 | 46.589
440 | 828761.66 | 1031733.1 | 46.751 | 471 | 828801.66 | 1031763.1 | 46.478
441 | 828771.66 | 1031733.1 | 46.758 | 472 | 828811.66 | 1031763.1 | 46377
442 | 828781.66 | 1031733.1 | 47.068 | 473 | 829031.66 | 1031573.1 | 47.461
443 | 828791.66 | 1031733.1 | 46.837 | 474 |829031.66 | 1031583.1 | 47.708
444 | 828801.66 | 1031733.1 | 46.534 | 475 | 829021.66 | 1031573.1 | 47.532
445 | 828811.66 | 1031733.1 | 46.726 | 476 | 828761.66 | 1031743.1 | 46.739
446 | 828821.66 | 1031733.1 | 47361 | 477 | 828871.66 | 1031733.1 | 46.844
447 | 828831.66 | 1031733.1 | 46.754
448 | 828841.66 | 1031733.1 | 47.766
449 | 828851.66 | 1031733.1 | 47.934
450 | 828861.66 | 1031733.1 | 47.182
451 | 828881.66 | 1031733.1 | 48.018

Total Readings for 4.95.5 Ha @ 10m x10m = 477 points
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2D Map with Contours

Fig.No.8
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Fig.No.11: 3D Block Diagram of Lease Area and 100m Buffer showing elevation
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